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BEFORE THE CENTRAL AOMINISTRATIVE TRIBUNAL

NEW BOMBAY BENCH.

0.A. No. e V225 of 1993

APPLICA}']T LI G.I‘I. I'IEDAU ‘
VERSUS
RESPONDENTS ... UNION OF INDIA & FOUR QTHERS.
FORM .. I

(See Rule 4 )

1

APPLICATION UNDER SECTION 19 OF THE ADMINISTRATIVE
TRIBUNAL ACT OF 1985.

LINDEX
Sr.No. ANN: Particulars of documents Page No.
VKD relied upon
1. " INDEX | o 1
2; . - Application u/s 19 of Administ-
rative Tribunal Act of 1985. 2k 10
3. Ann.a-1 Copy of letter dt. 11.6.93 ‘ 419

4o B -2, Copy of letter dt. 10.9.93 dwring

the applicant as qualified in the

written exam. . 19
5. " A3, Copy o-f letter dt. 29.9.93 i3
6. " AL Copy of representation 46.5.10.93 §4
Te U A5 Copy of Seiection Procedure. 15
8. ".‘A-6 Copy of rule 204,10 Est&. Manual 18
. A7 Copy of question péper dt.24.7 .93 19
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